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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART-II
(General information rolating Lo legislative & other matters)
Friday, September 2, 1994/Bhadra Pad 12; 1916 (Saka)

No.120

Personnel of the Select Commitlee on
Delhi finance Commission Bill, 1994.

The Hon'ble Speaker is pleased to nominate the
following members to the Select Committee on the Delhi
Finance Commission Bill, 1994 gz~

l. Shri Alok Kumar, MLA Chairman

2. Shri Madan Lal Khurana
(Minister in charge of the Bill) Member

3. Shri Rajendra Gupta, MLA
(Malviya Nagar) Member
4. Shri Madan Lal Gaba, MLA Member
5. Shri Rajesh Sharma, MLA Member
6. Shri Ajay Maken, MLA Member
7. Shri Ramvir Singh Bidhuri, MLA Menber
2 The Committec will submit its report by 22nd September,

1994,

P.N. GUPTA
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